(in lakh tons)

Year BPL/AAY allocation
2007 -08 21442
2008-02 276.01
2009-10 276.08
2010-11 2678

In addition, Government has been making allocation of foodgraing to other Welfare Schemes
such as Annapurma, Emergency Feeding Programme, Welfare Institutions, etc. through the State
Governments/UT Administrations. TPDS is implamented jointly by the Government of India and State
Governments/Union Territary Administrations sharing the responsitilities. The responsibilities for
lifting of the foodgrains allocated by Government of India, identification of targeted beneficiaries
under TPDS and other welfare schemes, and distribution of food graing to them through Fair Price

Shops and other institutional mechanisms rests with the State Governments/UT Administrations.
Rottening of foodgrains

2175, MS. SUSHILA TIRIYA: Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION be pleased to state:

(a) whetheritis & fact that thousande of tonnes of foadgraine had rotten in ite grararies;
(b) ifso, thereasaons therefor;

(23 whether it is a fact that the State Governmerits concerned have falled to protect the

foodgraing ;and
(d) ifso, the action proposed to be taken agairst the guilty ?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (PROF. K.¥. THOMAS): (&) to (d) As on 01.07.2010 & total guantity of 11708 tons of
damaged/non-issuable foodgraing was there in godowns of FCI. Further, damage to FCI wheat
stocks by rains and floads during July, 2070 in Uttar Pradesh, Uttrakhand, Rajasthan, Haryana and

Punjab have been reported by FCl as under:
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States Depots Damaged wheat(tons)

Uttar Pradesh Hapur 9.3
Harduagan| Q0
Crai, Jalaun (455
Saharanpur, CWC Bamanheri 2.2
CWG, Baharanpur, Filkhani 1.0
Rora, Shahjahanour Damage yet to be guantified.
Chanderi, Kanpur Damage yet to be quantified.
Rajasthan Udlaipur, rail head 8.56
Haryana HSWC, Bani Damage yet to be guantified.
Punjab CAP complex Khonuri,Sangrur Damage yet to be guantified.
Uttarakhand SWC Gadarpur, Udham Damage yet to be guantified.
Singh Nagar

In addition, damage of 8.8 tons of wheat has also been reported by FCI at Karad and Gondia

in Maharashtra.

FCI has also reported that 54260 tons of damaged/non-issuable wheat stocks in Punjab and

1574 tons in Haryana were also there with the State agencies ag on 1.7.2010.

Foodgrain stocks got damaged due to various reasons such as storage pests attack, leakages
in godowns, procurement of poor guality stocks, spillage during movement and handling of stocks,

exposure to raing, floods, negligence on the part of concerned persons, etc.

After inguiry in each cazse of damage to stocks of foodgraine of FOCI and State agencies,
responsibility is to be fixed and action taken for recovery of losges. Meanwhile, FCI has initiated

action for damages at Hapur, Orai and Harduagan] depaots, induding suspension of eight officers.
Draft modsl rules undsr RTE Act for corporal punishment

2776, SHRI MP . ACHUTHAN:
SHRIR.C. SINGH:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:
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